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GOV 3MT OF I 7L
FINISTOY OF FRNAET
{{Z BT 07 REVIIUE)

MR TEINT: TTT 10th TR 1977.

Noo2020 (F Mo, 404/87/T7~I0C)t  In pursmonce of slb-elause (iii

clause (44) of section 2 of the Imcome-tnx Act, 1j 61 (48 of 1951}, the
Central Governrent hereby rokes the following arenidrent in the notifieation
of the Govermment of India in the Tepartrent of Tdverme ™ Insurarce Mo,081
(FoNoy 484 /77/15-1T0C) dated 20,775 s v

} of
1),

In the said notification, for the letters % woids|"S/Shri Sanzar Iuar
Te, Mripendra M, Saka, Subedh Yurar Gupte, Dobitrd FKuwoar Baperjee, Charu
Scithar Pandal, Indu Bh,las, ishoka Figar Doy, Duglati 7, lukerjee,
Traratha Tapjan Bose, fral ¥wnr Sarker, Fihirlal {Gair, Dinoy Frishne oy,
Phogerdra N, Eelcer, Reresh Ch, Saha, Sukhoroy Heldar, GSudhir Ywsar Nas,
Ibani Denjon Jerkar and Tisvenoth Mmrari®, the wolds and letter "S/Shri
Sankar Furar T'c, Mripendra Il Seba, Suhedh Mmer fupta, DPabitra Fuar
Benerjece, Charu Sckhar 1andal, Inder Bh, Ias, Jso e Ynr oy, Bhupati
Te Miterjec, Amnl Twmar Sarkar, Vihirlal Gain, Relloy Xrishna Loy, _
Yhegendra M, Holdar, DNeresh Ch, Sata, Sulthoroy Falcar, Sudhir Eurer Tas,
Lbeni Tanjan Sarkar ond Biswanath Jurari" sholl bd snbstitutel.

ad /\ L :
( F. VOMNRLTLRAAN)
Leputy Secretery to the Yovernrent of Indic,
The lMenager, _
Governrent of India Tress,
Mew Telhi, . '

T

Copy forwarded to:-

1, £L11 Tdirecters of Ins;section including DI(0237SE, New Ielhi.
2, The iMirecter, TT3(ZT) Staff College, Neppur.

e The Corpiroller & Luditor Genmeral of Indie, Ilﬁw Telhi,

4o The liccovntant General, Y. Bengal, Colcutta,
Be The Chie? Sesrctary, Joverment of Y, Zengal,(Calcutta,
Go Thie Jeint Seeretrry % legnl Lfviser, /o Law, [Hew Telhi,
7. Te Cormissiomer of Tneore~tox, ¥, Berpel I, 1§:ilcutta.
8e Dulletin Section {8 copies’, :

9. Gmrﬂ File.
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. Teputy Secy. to the Goi;erm'ent of Inlia,
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